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MINISTRY OF ENVIRONMENT AND FORESTS 

NOTIFICATION 

New Delhi, the 27th May, 2009 

* 8.0. 1356(E).— In exercise of the powers conferred by clause (b) of sub-section {1) of 

section 12 and section 13 of the Environment (Protection) Act, 1986 (29 of 1986) read with rule 10 of 

the Environment (Protection) Rules, 1986, the Central Government hereby recognises the laboratories’ 

specified ir column (2) of the Table given below as environmental laboratories to carry out the 

functions entrusted to such vlaboratories under the said Act.and.the rules made thereunder, and the 

persons specified in column (3) as Government Analysts for the pdrposes of analysis of samples of 

air, water, soil or other substances sent for analysis by the Central Government or tre officer 

empowered under Section 11 of the said Act, for a period specified in column (1) of the Table 

aforesaid, and for that purpose makes the following further amendments in the notification of the 

Government of India in the Ministry of Environment and Forests, number S.0. 1174(E), dated the 18" 

July, 2007, namely :- 

In the Table appended to the said notifi&ation, 

(i), = for serial number 5 and the entries relating thereto, the following serial numbers 
and entries shall be substances, namely :- 

142, IDA, Phase-IT 

TABLE 

I'st. ’ Name of the Laboratory | Name of the Government | Recognition with | 
i No. | Analyst | effect from and " 
| ‘ | 7 valid up to | 
1 . @ j 3) | ()] i 5 | Mfs VIMTA Labs Limited [ (1) Mr. E. Shyam Sunder l27.05.2009 tog.05.2014" | | ! 

i 

( 
(2) Dr .M.V.R.N. Acharyulu i i 

Cherlapally ‘ (3) Mr. A. Sreenivas Aditya ‘v : 
’ { Hyderabad-500051 ] 
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(iiy after serial number 71 and the entries relating thereto, the following seriai 

number and entries shall be inserted, namely : 

}“72 i M/s. Tnternational School in (1) Dr. B. Subba Rao 2%.05.2009 t0.26.05.2014 | 

1 ' Environmental Management (2) Dr. S.V. Ranade R ‘ 

i Studies, “Arundhati” Bangiow, (3) Prof. 1.M. Gadgil } 

i Opp. Sahayognagar, MSEB Road, | 
! Vishrambag-416415. i ; . j 

‘ 73 ’ M/s Micro Testing Labs {1) Ch. Ramakrishna 23 .05.2009 to26.05.2014" ; 
! i #2-19 104/1/4, 2nd Floor, Bank (2} Dr. Sunitha Mehrotra - ; 

} ! Colony, Kalyanpuri, Opp to Survey {3 ) P. Rajeswari ; 

_ I of India, Uppal, Hyderabad-500039 i 

[F. No. Q-15018/7/2003-CPW] E 
RAJNEESH DUBE, Jt. Secy. | 

Note : The principal notification was published in the Gazette of India, Extraordinary vide 
nymber  S.0. 1174 (E), dated the 18" July, 2007 and subsequently was amended vide 
notification numbers S.0. 1539 (E), dated the 13" September, 2007, 5.0.1811(E), dated the 
24™ October, 2007, S.0.55(E), dated 9* January, 2008, $.0.428(F), dated 4 " March, 2008, 
S.O.No.865(E) dated the 11" April, 2008, S.0.No.1894(F) dated 31° July,2008 and 
5.0.N0.2728(E) dated 25" November, 2008. Col 
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